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"IN THE CENTRAL ADM;:;STRATIVE TRIBUNAL

BOMBAY BENCH -
' CIRPUIT SITTINKLJEL-NAGPUR

A, NO:_303/87 . 199

T

QA. NO: .---

-

DATE OF DECISION__20-1-1993

Smt.Leelabai Pandurang Bagde

Petitioner
Mr.S.Pillay . rdvocate fei the Petitioners
Versus
Unlog of India and ors. , Respendeht -
/qus‘inaipa Bodade ) Advoc_ate for; ih_e Respondent(S)
COBAM:

4.

L3

The-Hoﬁ'ble Mr. M,Y,Priolkar, Member(A)

The Hon'ble Mr., Y,D,Deshmukh, Member(J)

Whether Reporters of local papers may be allowed to sse the.

Judgement ?
To-be referred to the Reporter or not ?

. Whethertheir Lordships wish to see the fair copy of the

Judgement ?

3

Whether it needs to be 01roulated to other Benches of the /

Trlbunal ?
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BOMBAY BENCH
CIRCUIT SITTING AT NAGPUR

0.4.303/87

Smt.Leelabal Pandurang Bagde,

R/0.C/0.Kasabai Bhika3i Ramteke,

Indora Machine Iohala,

Post:Bezonbagh, ‘
Nagpur - 4. .. Applicant

= VEIrSUS~

1. Union of India
through
General Manager,
Central Railway,
Bombay V.*t.

2. Divisional Rly.Manager(P)
Central Railway(P)
Nagpur.

3o Divisional Commercial
: Superintﬁndent,
Central ““ly., Nagpur

4, Divisional Personal Officer
Central Railway :
Nagpur. .» Respondents

Cozam: Hon'ble Mr.M,Y,Priolkar,Member(4)
Hon'ble Mr.V.D,Deshmukh,Member(J)

Appearances:

1. Mr.S.Pillay
Advecate for the
Applicant.

2. Mrs.Indira Bodade
Counsel for the
Respondents.

CORAL JUDGMENT:
()Per M.!.,Priolkar, Member(A)}

Date :20-1-1393
The applicant was working as a

substitute casual labour deing the work of

water woman on various railway stations in the

Central Railway from time to time. On 4-8-86

P;er services weee.$erm1nated She has,however,

(G E=B8<1086 -
-enpakéd from 23=-8~-88.

2. The grievance of the applicant in
this case is that the tegmination order is

. 2 % ‘Z") /LL
illegal and she{shZuld beopaid full backwages

for this period.
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None for
Indira Bodade

A

time 4

Paym
from today
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Dateqd: 13.9.93

the appliCant. Mrs,

for the
PpliCation
S rejected,
ent be
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for extension of

made within one'month]
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